CENTRAL ADMIN ISTRAT IVE TRIBUNAL
- BANGAI.ORE BENCH

Second Floor,
Commercial Complex,

Indiranagar,
BANGALORE~ 560 038.

Dﬂmﬁ3@8é@ﬁﬂ4

APPLICATION NO: - 1257 of 1994.

APPLICANTS:~ Smt.Rukmini,Mysore Dist.,
v/s.

RESPNDENTS:~  The Director General,Posts & Telegraphs,
New Delhi two others. .

Te

l. Sri—Shivafudra,Advpgate{_
No.186/4,First Floor, -
J.C.Complex,Sirur Park Road,
Sheshadripuram, Bangalore-20.

AR

Suhject i~ Feiwarding nf -Copias of the Order~ passed by the
Central Administrative Tribunal,Bangalare.

Please find enclesed herewith a copy of tha CRDER/
STAY ORDER/INTERIM ORDER/ passed by thie Tribunal in the above

mentioned application(s) on 22nd Segtembgr,%994;
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE

ORIGINAL APPLICATION N0.1257/94

THURSDAY THIS THE TWENTY SECOND DAY OF SEP,,1994

MR. JUSTICE P.K. SHYAMSUNDAR VICE CHAIRMAN
MR. T.V. RAMANAN " MEMBBR(A)

Smt. Rukmini,

D/o Venkatarama Iyengar,

Age 31 years,

R/o Vokkalagere Post,

Via Sosale,

T. Narasimpura Taluk, : : :
Mysore District Applicant

(By Advocate Shri Shivarudra) .
v.

1. The Director General
of Posts & Telegraphs,
.Neu Delhi - 110 001

2, The Senior Superintendent,
~of Post Offices,
Nanjangud Division,
Nanjangud - 571 301

3. The Superintendent of
Post Offices,

Mysore City, ‘ e ‘ _

. District Mysore =~ =~ =~ T 7 TRespondeéents - T =
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MR, JUSTICE P.K. SHYAMSUNDAR, VICE CHAIRMAN

Heard the learned counsel for the

i

pplicant, This case is barred by time being
\¥

The laches is something
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he brothers of the

" applicant who uan};é in saririca died about 6

years back afterw12 year:

that as it may, ‘it will |
the applicant to’make a
=m0 the Postal DJbartment

s of service,
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